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STi 1 Rath., .L.d. Couns'd appearing tr the Rnde:nts/ 

hC COUe Of 1inng lt WaS SUbIIIJfled by Sri 

CRC4 (Rs.5000 - 000/) and (RS-M (Rs.5500-

000/-) have been merged. together to form one scale of pay of Rs.5500-

0004 we.L 01 M1.2006. Accordingly, the applicant ha .lready been given 

the 	benefit of this merged higher scale i.e., Rs .5500-9000/- well 

I 01 .2006. As a result, the applicant's salary has been. fixed retro.pcctively 

in the scale of pay of Rs 	)0-0fl0/.- w e f. 01. 01 2(mó. n v 

1w.,410n of promotion ha become redunthm.t as the qpitcai 

hnep 	 r1.r 	nrP1 pt'rri 	h' :-: 

clainwd In the Original Appicat• 

Ld. ( 1 d for 	 . 

No.1. M dated 14.09.20 $0 suhrnis that rn view tA the posto 

the counter ified by the R. p'ndcnt', the g.nevam'e oappJica 

been redressed and there remains notkun. Iurth.er to be jo 


